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Affidavit to be Furnished by the eandidate alongwith Nomination Paper
Before the Retiring Officar.
For election to Assembly {(name of the House)
From Raghunathpur Constitute ncy (Name of the Constituency)

| Bikrarm Kunwar sanfo Late Jagdish Kunwar Age ears, resident of Phulwariya, P.5. Raghunathpur, Dist.,
&  Siwan{Bihar) (mention full postal address), a candidate at the above Election, do hereby solemnly alfirm and
.ﬁ*?&l& on eath as under;-
rg? (1) |am a candidate set up by B.J.P.{iname of the political party}/ am contesting as an Independent
candidate.
(2] Details of PAN and status of filling ol Income tax return;

SiNo, | - Hames Barmanent | The financial year : Total income
Account Number | for which the last shown in Income
(PAN) Income-tax returmn Tax Return {in

1 ) 5 | e, | hasheen filed Rupees)
| Seli ANLPK 59570 20lo-1l | L.8LSoofz
| Slpise. = LI ==l 1 =L

|3 | Dependent1 Y G 18P0 S T

l4 | Dependent d | § R R .

|_5 N Df;p-endentz TR T | B

{3} The following casels) isfare pending against me in which cognizance his been taken by the court:-

s | Offence iy Description
lE:_n:l 'The detalls of cases where the court has taken IPC- 37 5,323.5@.111.35! |
cognizance, Sections uF the Act and des:r:plmn Arros Ack27 1IPC-143,147,148,224 225
IPC- 364,307 452/32

' (b} “Name of the court, Case No. am:l Date of un:ler
| taking cognirance :

36,2003
772002

Lid Bd Lk Pl
(]
=
=
E

{c} Details of Appeaﬁsi Mpph:atlunl{s} for revision | NLA.
{ifany) filed against the abave erder(s)
Hﬁ Cases in which | have been convicted by a court of law (other those referred to in Form 26}

| (4] | The details of cases, Sections of the Act | NA

| and description af the offence for which

| B conmvicted: =] — oo mn |
ib) | Mame of the Court(s) Case No. and | N.A,

Dates) of arder(s)

k i I — -
| [e] ]_I’unishmeﬂ_imgused: ; M.A.




and all dependents:

A, Details of movable assets:

[Note:

1. Assets in joint name indicating the extent of joint ownership will also have to be given

(5] That | give herein below the details of the assets (movable and immovable etc). of myself, my spouse

2. Incase of deposit/Investment, the detalls including Serial Number, Amount, Date of Deposit, the
Scheme Name of Bank/Institution and Branch are to be given.
3, Value of Bonds/Share/Debentures as per the current market value in Stock Exchange in respect of

listed companies and as per books In case of non-lsted companies should be given.

4. Dependent, here means a person, substantially dependent on the income of the candidate.
5. Details including amount is to be given separately in respect of each investment.

s Deseription self Spouse D{:_pend?n_ﬁ ) Dipendient-2 Depenhhnt-a
M, Sushma Suruti Sirya Solanki Somaya
Kunwar Solanki Solanki
il Cashi in hand 25000/- 10000/~ S000/- 3000/- 2000/~
] Details of Deposits in Bank s, 1714/- s, 15000 MLA, NA MA,
accounts [FORs, Term ; ' 5r“' : I‘L'S“'
aghinat anuman
Deposits .Ell'llfl all nTher types pur, Slwan Nagat Patna
of Deposits including saving | 11834335085 | 10514330634
accounts), Depasits with e, 2004}
Financial Institutions, Non 2. 581
Banking Financial Companies ::f::‘:::"
amil Cooperative sacieties 11454353850
and the amount in each such | ps.33876,-
depasit. 350 |
Widharsahha
. . 10830450982
I Demails of investmant in Bonds, Hs. 50000/~
DebenturesShares and units in Fixed Deposit
companies,Mutusl Funds and SBI,
others and the amount Vidhansabhs
| fiv) Details of investment in N5S, M. A Recurring MNA. LA M.A,
Postal Savings, Insurance Rs.500/-
Palicies and investment in
any Financial Instrument in
Post Office or Insurance
| Company and the amount —
(v} Personal loan/advance given MN-A. M.A. N.A, LA, M.4,
to any person or entity
including firm, Compary,
Trust etc. and other
receivables from debtors and
the amount, :
{wi) Mator Vehicles/Aircrafts/ Searpic M. M.A, H.A, sentra, Car
Yachts/Ships [details of :H:ms :Rgm?
¢ i 5, - 5 e
[T}
ake, Registration No. ele., i splendor (MC)
Year of purchase and R235-1001 BRIW-0175
amount) H5.1 100000/ ek, A5000/-
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[wil) | Jewedry, bullion and wvaleable M. Gold-100 gm | Guld- 20 gm Gasld-20 gm NA,
- thing [give details aof weight and s, 250000/ - Rs, 570004- Rs, 57000/~
| value] Sibveer 02 Kg.
) Rs. 104000/~
[viii) | Any other assets such as 315 Kifle DHBL Gun MUA. "NLA, NA
value of Claims/interest hﬁﬂgﬂ | Woa-
(ix) | Gross Total value Rs. 17425845 | Rs.005000/- | Rs. 62000/ Rs. G0000/- s, 367000/~

3. Details of Immovahle assets:

(Mote- 1. Properties in joint ownership Indicating the extent of joint ownership will also have to be indicated.

2, Each fand or building or apartment sheuld be mentioned separately in this format.)

&l Description Self Spouse Dependent-1 | Dependent-2 | Dependent-3
Mo,
(i) Agricultural Land | Phudwariya NA. N.A. N.A. NA.
Lacation(s) ftaghunath .
Survey number|s) PG T
Area (Total measurement in | 2 Bigha N.A, LA, M.A, M.A,
| Acres) 5 katha
Whether inherited property | M.A RS b, M.A. N.A
{¥es or No) .
Date of purchase in case of M., N.A. N.A, MLA N.A.
self acquired property == = ; —
Cost of Land {in case of HLA, H.A NA.  NA. NA,
purchasa) at the time of
purchase
Any investment on the land M.A. WA M.A. H.A,
by way of development,
| |construction etc. e
Approximate Corrent market | RE250000/7 M.AL MLA, ( M.A. LA,
valug
{i) | Non-Agricultural Land NA. | Phuwarya | NA LA, A
Locations(s) Raghunath
survey number{s} i
Area (Total measurement in ML A 13 Katha M.A, N.A, MN.A,
| st} - 1 ca=
Whether inherited property N.A N.A. NA. | NA NA.
(Yes or Noj SOM
Date of purchase in case of MA. MA, ML N.A, MLAL
sell acquired property
Cost of land [in case of M.A, N.A, A N.A, M_A.
purchase) at the time of
| purchase L o
Any Investment on the 3 nd | N LA WA M.A. N.A,
by way of development,
| construction etc,
J Approximate Current market | N.A, | Rs,85000/- N.A. N.A. N.A.
vallie

B e



[l | Commercial Buildings | N.A. NA | NA NA. N_A.
[including apartments)
-Location(s)

Survey number{s)

| Built up Area [Total NLA, N.A. NA. N.A. N.A.
| measurement in sq. ft.)

| Whether inherited property M. MN.A, NA. LA N.A,
__| {¥esor Naj

[rate of purchase in case of | NA Na, A, N.A, MA.

self acquired property,
Cost of property {in case of N.A NA. M.A. A, NA.
purchase) at the time af
| purchase

Any Investrment on the LA, MLAL LA, LA, N.A,
praperty by way of

development, canstruction
BiC o

' Approximate Current market N.A. NA. A, NA. NA.
value

[iv) | Residential Building Hamuman | Phubwariya NA. | NA NA.
{including apartments) Nagarata | Raghunath
Location(s) e n
Survey number|s)

Built up Area [Total o00 Sqr. ft, | 1 Katna M, ' HA WA
measurement in sq. ft.)

Whether inherited property MLA, M.A. M.A.
| {¥es ar Noj ) N 0
Date of purchase in case af M.A N.A. N.A

self acquired property.

Cost of property (in case af B N.A. MN.A T NA,
purchase] at the time of
purchase

Any Investment on the N MLAL MA M.A.
property by way of
development, construction
etc

Approvimate Current market | As 12s000/- | Rs450000/- A, NLA, N.A.
value

{v} Others (such as interest in M., M. A
praperty)

(vil | Total of Current Market R5.375000/- | Re.GA5000/- NA. N.A. NA.,

Value of {i} to v] above |

{6} teive herein below the details of liabilities/ dues to public financial Institutions and government:-
[Mote: Please give separate details of name of Bank,Institution, entity or individual and amount for each

sl Description self } Spouse | Dependent-1 | Dependent-2 | Dependent-3
| Ne, | ; = e
iy Loan or dues to 58 M.A, A, LA MAL
B . i Raghunath
_a nk,-"F:_nan:lal I_n::t]tut an(s) sue Shia J_ ) )




i7}

Name of Bank of F1 | Pension Loan
Amount outstanding A5 530
Nature ol loan RiH o
- 4 As. 13000/
Loan or dues 1o any MLAL MN.AL MR NAL M.AL
individuals/Entity ather than
mentionad in (i) above.
Hama(s)
| Amount cutstanding
Nature of loan
| Any other liability MLAL WA | MNA A
| Grand total of liabilities M.A M.A. NA N.A
(i) Government Ijﬂééf — 58I M.A. MLAL N.A. M.A,
Dues to departments dealing ::f';':‘:f:“
. With povernmant Hﬂ;mg s
| accnmmudatmn Rs. 7I000H-
| | Dues to depariments dealing | #s.500/- M. M. M.A M.A,
| | with supply of water |
Dues to deuartments deallng | As.T7oon- M.A. M.A. M.AL M.A,
| with supply of efectricity - e ]
Dues to departments dealing MN.A. MN.A MN_A. B MNA. NA,
with supply of
| telephones/mabiles
Dues to departments dealing M.A. M.AL M.A. LA M.A,
with povernment transpart
{including aircrafts and
| helicopters) : —
income Tox Dues NA | NA | NA | NA | NA
| Wealth Tax Dues s, 370/ LA, NA. | NA NA.
Eemte Tax Dusﬁ - LA, M.A MNA M.A. .4,
| Municipal/Property Tax Dues | NA N.A, N.A, JLi il
Sales Tax Dues LA, NA, WA, MA MA,
hrrl.r other dues Car Loan H.A. A, MLAL N.A,
L 2 s 200000/
| Grand total of all Govi. dues | Rs.1025870/- | Rs. 200/ NA M.A WA

Details of profession or ocoupation:

& Self s

(8) My educational gualification is as under:

{Gove details of highest Schoolf University education with full form of the certificatef diploma/ degree course)

{Mame of the School/ College/ University and the year in which the course was campleted.)

(9} ABSTRACT OF THE DETAILS GIVEN IN (1) TO (&) ABOVE,

1. | Name of the candidate SHEI BIKRAN KUNWAR
2. | Full pastal address Phulwariya, Ps. Raghunathpur, Siwan
3. | Number and Ng_{n_e_p_llllg constit uen:',.r and state | 108, Raghunathpur, Siwan, Bihar,
4. | Name of the Political party which sel up the candidate B.LP.
{othérwise write 'Independant’}
5. | {a) Number of cases in which conviction order passed M.A,

{order than those referred toin Form 26)

i nscc_




i | |b) Total no, of pending cases where the court|s) have 3
{ laken coprizance

i 6. | PAN of Sri Bikram Kunwar Tﬂ.; for which last Total Income
R ) Incorme Tax Return filed | stl_u_'gu?l
B {a) Candidate- ABKOJ-59570 B 2010-11 i F&_'}-._S-E. g H“
| |b} Spouse - MA.
_|__lc) Dependents " | NA
5 | ODutsils of Assets and Liabllities inrupees . :
Dascription Sell Spouse | Dependent-1 | Dependent-2 | Dependent-3
A | Moveable Fis. 1742594/~ | Rs405000/- | Ws. 62000/~ Rs. 60U~ | Hs. 367000/
Assel [Total value)
B. | Immovabie HeITSOO0/- | Rs.64S000/- M.A. N.A. | MA,
| Asset = o o
(i) | Purchase Price BLA, NA, M.A. NA, M.A,
and
Bevelopment |
Cost of
Immaovahble
Property [Total
- | Value)
{ii} | Approximate Rs.21175%4/- | Rs.1050000/- MLAL NA, MNLA.
| Curriant Market
Price of
Asset(Tatal
N — Value) . L.
| 7. | Liabilities . o
| | i Government Car Loan As. 200/- ML A, N.A A
) tues [Total R B00DDO/- L
(i} Loans from Fis 225B 70/ M.A. MLA, MLA. HLAL
Bank, Financial
Instituticns and
others (Total] o

8. Hf&ﬁt educational gualification- B, Com. Previous

5.No. | Academic Qualification Name of
| School/University’

Year in which course
was completed

High School B.N. Collepgiate, Patna

1971

L.Com Commoerce College,
Patna
Magadh University
3 B.Cam Commerce College,
Patna
Magadh University

1973

(Give details of School/ University education with full form of the certificate/ diploma/ degree




VERIFICATION

i, the deponent, above named, do herebyh verify and declare that the contents of this affidavit are true and
correct to best of my knowledga and belief, ne part of it is false and nothing material has been concealed there
from. | further decltare that:

(@) there is no case of conviction ar pending case against me other than those mentioned initems 3 and 4

above
(b} 1, my spouse, ar my dependents da no have any asset or liability, other than those mentianed in [tems 5
and & above,
Verified at Raghunathpur this The ..o eiiemesss 02y Of December, 2011,

Mote: 1. Affidavit should be filed latest by 3.00 P8 on the fast date of filing nominatian.
2. Affidavit should be shown before an Oath Commissioner or Magistrate or the First Class or before a
Matary Public
3. All columns should be filled wp and no column te be left blank. H there is na information in furnish in
respect any item, aither *"NII™ or " Not applicable™ as the case may be should be mentioned.
4. The affidavit should be either typed or written legibly and neatly,
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